
(HIGH COURT OF ASSAM, ruNCNr,qruO, NZ6EN-il-Ir.rO_JffiCHAL PRADESH)

From

To,

Sub

Ref: -

Smti layashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Sri Satya Nath Sarma,
Distnct & Sessions Judge,
Hojai.

Dated

Civil vacation.

Your letter No. D,Hjl24lZ5O1 dtd. 19.09.2024

em N H I 4 2 3 I t-1,6e
Copy to:

No. HC.VII-a4t 2003 t ?r[1 IA

,r
Guwahati theJl Septemb er, 2024

Yours faithfutly,

st(-
JT. REGIST RAR (VIGI IIN

Sir,

With reference to the above, I am directed to inform you that you have beengranted permission to avair civir vacation from 07.10.2024 to 20.10,2024 as wefl asstation reave permission from the evening or os,ro.zoz+ ti, the morning of21'10'2o24.The ncxt senior most Judrciar officer avairabre ., *'r,.ir.'*]"Jil#J, ,.charge of your Court and Office during your absence.
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)2\- q'24

1. _The Principal Accountant General (A&E), Beltola, Guwahati for information.
J/ lhe project Managcr, Gauhatj High Court. 
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JT. REGISTRAR (VIGILANCE)
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